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States and Union Territories of the country, widely covering all sections of the society
such as women (71.27%), Scheduled Caste (20.82%), Schedule Tribes (6.9%) and
Divyang Jan (0.28%). Out of the 11.14 lakh persons trained, 8.43 lakh persons have
been employed.

In further continuation, Ministry of Textiles has expanded the skill development
programme, called SAMARTH- Scheme for Capacity Building in Textile Sector, for the
entire value chain of the textiles sector (except spinning and weaving in organized
sector which are being trained under Pradhan Mantri Kaushal Vikas Yojana) with a
target of 10 lakh persons at a total outlay of ¥ 1300 crore. The training programme and
course curriculum have been rationalized keeping in view the technological and market
demand status of the domestic and international economies. Ministry of Textiles has
already partnered with 21 Government Agencies from 18 States and Sectoral Organizations
covering nearly 4 lakh persons, for entry level training and job creation in both
traditional and organized segments of textile value chain.

Further, a training target of more than 1 lakh persons has been allocated to
Industry/Industry associations for undertaking training at entry level. Special emphasis
is also laid on upskilling in apparel and garmenting segment for increasing the
competitiveness of the industry in global market.

Funds invested in textile industry and handloom sector

617. SHRI NARAYAN RANE: Will the Minister of TEXTILES be pleased to
state:

(@) the year-wise details of total fund invested in the textile industry, handloom
and handicraft industry in the Konkan region of Maharashtra during the last three

years;
(b) the number of textile industry functioning there at present; and

() the number of sick industries that have been considered for revival in the
Konkan region of Maharashtra during the last three years and the steps taken by
Government to revive them again?

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): (a) and (b)
In order to promote and develop various sectors/segments of the textile industry in the
country, the Government has been implementing various policy initiatives and schemes
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such as Amended Technology Upgradation Fund Scheme (A-TUFS), Schemes for the
development of the Powerloom Sector (Power-Tex), Schemes for Technical Textiles,
Scheme for Integrated Textile Parks (SITP),Scheme for Additional Grant for Apparel
Manufacturing Units under SITP (SAGAM), SAMARTH- The Scheme for Capacity
Building in Textile Sector (SCBTS), Jute (ICARE- Improved Cultivation and Advanced
Retting Exercise), Integrated Processing Development Scheme (IPDS), National Handloom
Development Programme, Comprehensive Handloom Cluster Development Scheme
(CHCDS), Silk Samagra, Integrated Wool Development Programme (IWDP), North East
Region Textiles Promotion Scheme (NERTPS), Rebate of State Levies (ROSL) etc. The
Government had also approved a special package for textile sector with an outlay of
T 6000 crores to boost employment generation and exports particularly in Garmenting
and Made-ups.

Budgetary allocation of funds is not made State-wise. The funds are allocated
Scheme-wise on pan India basis. However, indicative physical targets are allotted to
States/implementing agencies including in the State of Maharashtra and funds are
released based on viable proposals received and utilization of previous funds. Investment
in the textile industry is by and large in the private sector. However, Government of
India only facilitates the textile industry for development and modernization by providing

subsidy on investments made under various Schemes.

Funds are released to achieve the desired objectives under various schemes on
year to year basis. The proposed investment by the units in Konkan Division of
Maharashtra (i.e. the districts of Mumbai, Thane and Raighad) who have availed
subsidy in last three years and current year under the ATUFS is given below:—

Details of units availed subsidy under ATUFS in Konkan division of
Maharashtra during the last three years

Year District Name No. of Applications Proposed Project
Cost (in T crore)

1 2 3 4
2016-17 Mumbai-City 4 40.27
Thane 69 252.12

2017-18 Mumbai-Suburban 1 1.07




346  Written Answers to [RAJYA SABHA] Unstarred Questions
1 2 3 4
Mumbai-City 6 18.67
Raigad 1 7.00
Thane 80 273.80
2018-19 Mumbai-City 7 4450
Thane 73 266.07

Details of fund sanctioned to the implementing agency for upliftment of handicrafts
in the Konkan region of Maharashtra during the last three years is as under:—

SI. No. 2016-17 2017-18 2018-19
No. of Programmes 1 14 3
Artisans Benefited 50 655 230
Fund Sanctioned (in Lakhs) 6.98 169.13 5.40

14 Cotton/Man-made Fibre Textile Mills (Non-SSI) in Konkan Division of
Maharashtra are reported working. The details are given in the Statement (See below).
Also, one Textile park namely, Asmeeta Infratech Pvt. Ltd. is operational in Thane
District (Konkan Region) of Maharashtra, for which ¥ 40 crore was sanctioned by
Government of India out of the total proposed investment of ¥ 424 crore.

(€) No such proposal for revival of sick textiles industries in Konkan region is

under consideration.



Statement

Details of Functional Cotton/Man-made Fibre Textiles mills (Non SSI) in the Konkan Division of Maharashtra

SI. No. Mill No Name & Address of Textile mills Status Installed Capacity Workers

Spindles  Rotors  Looms Knit. M/c

0] SJamsuy Ul

1 2 3 4 5 6 7 8 9

1 1111002  M/s.Apollo Textile Mills, 382 N M Joshi Marg, Functioning 30212 0 0 0 555
Chinchpokli, Mumbai, Maharashtra: 400011

2. 1111003  M/s.Gold Mohur Mills, Dadasaheb Phalke Road, Functioning 27200 0 0 0 488
Dadar Mumbai, Maharashtra: 400014

3 1111004  M/s.Podar Mills N.T.C. (W.R.), N.M.Joshi Marg, Functioning 13776 0 0 0 533
Chinchpokli, Mumbai, Maharashtra- 400011

4, 1113003  M/s.The Raghuvanshi Mills Limited, 11/12, Senapati ~ Functioning 36184 0 0 0 636
Bapat Marg Mahalaxmi, Mumbai Maharashtra: 400013

5. 1121149  M/s.India United Mills No. 1, (Jv Name As India Functioning 28728 0 140 0 gr1
United Textiles Mill Ltd), Dr Ambedkar Road, Parel,
Mumbai, Maharashtra: 400012

6. 1121152 M/s.India United Mills Unit No.5, A.G. Pawar Lane Functioning 39008 0 138 0 526

Chinchpokli Cross Lane Kalachowki, Mumbai,
Maharashtra: 400027
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7. 1121164  M/s.New City Of Bombay Manufacturing Mills, Functioning 37240 0 161 629
63, Tukaram Bhisaji Kadam Marg, Mumbai
Mabharashtra: 400033

8. 1121183  M/s.Tata Mills, Dr. Ambedkar Road, Dadar (E) Functioning 34640 0 9% 791
Mumbai, Maharashtra: 400014

9. 1223007  M/s.Navnitlal Limited, Village Dhamni, Savroli Functioning 0 960 81 163
Kharpada Road Tal-Khalapur, Raigad
Maharashtra: 410202

10. 1223012 M/s.The Ruby Mills Ltd, Off Sarvoli Kharpada Functioning 26992 360 128 487
Road Dhamni, Raigad Maharashtra: 400202

11. 1213035 M/s.Deenox Poly Yam Pvt Ltd, H No 713, S No-10 Functioning 22224 0 0 248
Village Katai Bhiwandi, Thane, Maharashtra: 421302

12, 1213038 M/s.Ksl Realty and Infrastrucure Ltd (Ksl and Functioning 0 4032 0 108
Industries Ltd) Village Musarane, Taluka Wada,
Thane, Maharashtra: 421312

13, 1213059 M/s.Global Softech Limited (Form: Vishwabharti Coop Functioning 20160 0 0 117
Spg Mills) S.No0.233, Village Kawad Khurd, Bhiwandi,
Thane, Maharashtra

14. 1223015 M/s.Technocrat Indstries (1) Ltd, Village -Dhanivali Functioning 60520 0 0 548
Murbad Road, Murbad, Thane Maharashtra-421401
ToTAL 376884 5352 744 6700
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